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CENTRAL ADMINISTRAT IVE TRIBUNAL PRINCIPAL BENCH

o'l

New Delhi: this the 24 day of July$2000
HON'BLE MR; S, RZADIGE VICE CHA TRVAN(A),
HON'BLE MREKULDIP SINGH, MEMBER(J)

Shr1 Mohinder Singhi¥
S/o Shri Hira Smgh"
R/o 72, Raupuravﬁ . .
Do 1hi-25% +h sApp LicantH

(By Advocate* Shri Surinder Singh)

1§ The Chief Secretarys
Govtf] of National Terrltory of Delhif
Old SecretariatfCivil Lines?
De 1hi-54;
2, The De uty Director? Education;
Dist ENorthi®

Lucknow Road -
Delhi (Accounts Branch) "FiiiIRe spondent s

.”(By Advocate: ShiGeorge Paracken)

Mrd SK RfjAdlge VC(A).

Applicant impugns 1:‘es;:>or1cien1:si order dated
1281704 (Annexure-A2) read with order dated 256308
(Annexure._-Al) and seeks inclusion of his past service

rendered by him in JAS Inter College’ Khurja(UP) from

18 J1%557 to 19811%59 and DAV St “Secondary School Samaip

Badli, Delhi from 2051159 to 24711560 for pensionary
benef itsy]

25 Admittedly applicant moved from an aided
school to a Govti Schoolf] By Circular dated 18H6fo6
(copy taken on record) it has been clarified that

in cases of teachers who are/were sppointed in Govtd
schools from aided schools"","*(such as'alpplicant@;  they
were required to exercise their option for pensionary
benefits within one year of joining GovtH servicef

This circular is clear and unambiguous and as

‘applicant did not exercise his option within the -




prescribed period, he is not entitled to the relief
claimedy

33 >Applicant has contended that in some other
cases this claim under similar circumstances has been
alloweds but respondents contend that those claims
were allowed in error and any error committed by

respondents does not give applicant an enforceable legal

right to<compel respondents to repeat the samef]

4 There is merit in this contention of
respondents and in view of the unambiguous nature of
the clarification contained in Circular dated 18il6:6,

the OA warrants no interferencef] It is dismissedy

' c/[l,r ;_:;
( KULDIP SINGH ) ( S,R;ADIGE ,
MEMBER(J) V ICE CHATRMAN(A)f!

Jua/

No costs?




